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08 23472001 DATE OF COrBERs 2, 12,2003
1. Upendra Mohan Shiama son of Shxl Zam Fal Shame
2, Shiv Rstan Sharma zon of Shri Hazari Lal Sharma
2 Raj Kishore Shazmi zon of 3hrl Brijrad hishore Shamma
4, Moti Simglt son of Shri Gurudeyal Singh
=, Ashol: Toleni son of Shrd Teska Chand Toland

ALl ths e;:»l_»lu, Antoare working as 3enicry Clerl, Coapiletion
Qffice, VWestem Reilway, Ajmer,
e tace Ar‘plical.lts
VERSUS

e The Undon of India Shrough the Ganeral Manager, lestzro Railway,

Chrchgete, Mumbal,

L, 2, The Statiztical and Analysis Officer, Sompilation Oifice,
destern Railway s Ajuer,
3. Omt, Shazhi Sharswel, Seniocr Clsrk,
4, Shri Alol Acsrs, Sevioy Clerk,
5. Shri Ajay Shama, Serisr Clark,
G Smt, Jal Harzcani, Seniox Clzrl,
7. Shri Prakash Vyas, 3znicr Clerk,
= Shri Sanjay Diswil, Senicr Clexl,
.see REsSpondents,
Nornz pressni for the applicant,
. Mr, 13,D, Shama, Sounsel for the respondents nos, 1 \,,[ o0
> Mr, C,B, Sharaa, Counsel for the respondents nos, 3 to 7,
CORAM ;
Hon"h M, M.L, Cl‘zsul'nan, mEmose (Judicial)
Hont'lle Mre, AT, Bhandari, Membsr (SAdnindisztrative)
ORDER (ORAL)

Fpom the orcze sheets, it is evident that none has put b
appzaranc: on behalf of the spplicant on 25,9.2003 and 17,11,2003,
Nerme hes put appearencg on behald oF the spplicant today :»lso, It

. £, o+ - 2 e I . -~
appears that applicant 1ot Interzet in Puirsaing thisz OA. Hance,
the OA 13 dismizsed ia default for non-prosscubion,
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(Aol BHANDAPRL) (ML, Q—&A.JHAN)
MEMBER (A) MEMBER (



